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THE GAUHATI HIGH COURT AT GUWAHATI

(HIGH COURT OF ASSAM : NAGALAND : MEGHALAYA : Manipur : tripura : mizoram and arunachal pradesh)

No.HC.VII-397/2011/ 8755-76 /A.

From:- 
Dr. (Mrs.) Indira Shah
Registrar General

Gauhati High Court, Guwahati.

To

The District & Sessions Judge, 


Kamrup, Guwahati/Barpeta/Nalbari/Darrang, Mangaldoi/ 


Sonitpur, Tezpur/Lakhimpur, North Lakhimpur/Dhemaji/ 


Dibrugarh/Tinsukia/Sivasagar/Jorhat/Golaghat/Nagaon/


Morigaon/Cachar, Silchar/Karimganj/Hailakandi/Dhubri/

Goalpara/Kokrajhar/Bongaigaon/Udalguri.
Dated Guwahati, the 11th November, 2011.

Sub:-
Administrative Conference of the Judicial Officers of Assam to be held on 12th & 13th November, 2011. 
Ref :-
This Registry’s letter No.HC.VII-397/2011/8504-8525/A, dated 01.11.2011.

Sir,

With reference to the above, I am directed to inform you that the Administrative Conference of the Judicial Officers of Assam scheduled to be held on 12th & 13th November 2011 is postponed until further orders.

In view of the above, you are now requested to inform all the Judicial Officers posted/stationed in your respective district.

This may kindly be treated as most URGENT.

Yours faithfully, 

REGISTRAR GENERAL
